
BEFORE THE NATIONAL GREEN TRIBUNAL, WESTERN 
ZONE BENCH, PUNE. 

 
Execution Application no. 10/2019(WZ) 

In Appeal no. 33/2014(WZ) 

And 

Appeal no. 35/204(WZ) 

(IA no.45/2020) 

 

Rabindra Dias 

V/s 

Village Panchayat of Colva, Vanelim,  
Sernabatim and Gandaulim & Ors 

 

COMPLIANCE REPORT 

MAY IT PLEASE YOUR HONOUR: 

The Respondent no. 6 hereinabove most respectfully submits 

as under: - 

1. This Hon’ble Tribunal was pleased to pass an Order dated    

2-7-2015 at para 24 continued at page 23 at line 5 as 

under:- 

“ 24. ……………Instead of Impugned Order 

, we direct that the entire construction of the 

house property and retaining wall around the 

house property , Guest house called “ 

Furtado Guest House” as well as all other 

constructions standing on land  survey 

nos.12/1 to 12/5, within NDZ of Sernabatim 

village , shall be demolished within period of 
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eight (8) weeks by the Collector, South Goa. 

….” 

2. Accordingly, under the instructions of the Member 

Secretary, Goa Coastal Zone Management Authority vide 

order no. GCZMA/PIL/WP NO. 04/2013/41 dated 8-4-

2019, the Office of the Deputy Collector and In-Charge of 

Demolition Squad , Sub-Division, Margao, issued the 

Order no. SDO/SAL/DEMO/2019/36 dated 2-5-2019 for 

demolition of the said premises as ordered by Hon’ble 

National Green Tribunal to the concerned Departments 

and one among them was the respondent no.6 

3. The respondent no. 6 on 7-5-2020 deputed Junior 

Engineer Shri George Fernandes alongwith two linemen 

(wiremen) and twoline helpers for the purpose of 

disconnection of power to the premises. 

4. The Electrical staff on 7-5-2020 as per the Order dated           

2-5-2020 of the Deputy Collector, in-charge of Demolition 

Squad, Sub-Division-Margao, disconnected the power 

supply to the premises in survey no. 12/1 to 12/5 within 

NDZ of Sernabatim village, as identified by the demolition 

squad,  and handed over the premises to the demolition 

squad for further action. 
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5. By the above said act, the respondent no. 6 has 

complied the Order dated 2-5-2020 of Deputy Collector, 

in-charge of Demolition Squad, Sub-Division-Margao. 

 

Margao, 12-10-2020 

Assistant Engineer,, 
Sub-division-I, WD XVI,  

(Benaulim Office) 
Electricity Department , 

Aquem-Margao 
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